1 Pepers loid

w) t No. XIV—Eleventh
%:m 1974,

(vi) Stateméiny No. XIIN—Twelfth
Session, 1974.

(vil) Statement No. XVII—Thir-
teenth Session, 1975.

(viii) Statement No. I-—Fifteenth Be-
ssion, 1976.

[Placed in Library. See No. LT-10407/
96.7

RxviEw & ANNUAL REPORT OF HINDUg-
van ZiN¢ LTp,, UDAIPUR FoR 1974-75

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHR1I SUKHDEV PRASAD): I beg
to lay on the Table a copy each of the
following papers (Hindi and English
versions) under sub.section (1) of sec-
tion 819A of the Companies Act, 1956:

(1) Review by the Government on
the working of the Hindustan Zine¢ Li-
mited, Udaipur (Rajasthan) for the
year, 1874.75,

(2) Annual Report of ihe Hindustan
Zinc Limited, Udaipur (Rajasthan) for
the year 1874-75 along with the Audit-
ed Accounts and the comments of the
Comptroller and Auditor General
thereon. [Placed in Library. See No.
LT-408/(76.]

LIMESTONE AND DoLoMite MINES
LABOUR WELFARE FUND AMDT.) RULES,
1975 EMPLOYEES' FAMILY PENSION
(AMDT.) SCHEME, 1976, ANNUAL REPORT
or CENTRAL BoARDp ForR WORKERs Epv-
CATION FOR 1974.T5 & NOTIFICATIONS.

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): I beg to lay on
the Table:—

(1) A copy of the Limestone and
Mines Labour Welfare Fund
(Amendment) Rules, 1975 (Hindi and
English versions) published in Notifica.
Hion No. G.8.R. 285 th Gagette of Indla
datag the 21st February, 19%s, r
sub-gection (4) of séclion I8 of
Limestone and Dolomite Mines Labour
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Welfare Fund Act, 1972. [Placed
Libraty. See No. LT-10409/78].

(2) A copy of the Employees’ Family
Pension (Amendment) B8cheme, 1976
(Hindi and English versions) published
in Notification No. G.S.R. 182 in Ga-
zétte of India dated the 7th February,
1976, under sub-section (2) of section
7 of the Employees’ Provident Funds
and Family Penston Fund Act, 1983,
together with an explanatory memo-
randum. (Placed in Library. See No.
LT-10410{76].

(3) A copy of the Annual FReport
(Hindi and English versions) of the
Central Board for Workers Education
for the year 1974-75. [Placed in Lib.
rary. See No, LT-10411/78.]

(4) A copy each of the following No-
tifications (Hindi and English versions)
under sub-section (3) of section 37 of
the Apprenticeg Act, 1961:—

(i) The Apprenticeship (Second
Amendment) Rules, 1976, pub=
lished in Notifleation No. G.S.
R, 38(E) in Gezette of India
dated the 23rd January,
1976.

(ii) The Apprenticeship (Amend-
ment) Rules, 1976, published
in Notification No. G.S.R. 125
in Gazette of India dated the
24th January, 19878, [Pluced
in Library. See No. LT-
10412,76].

12.01 hrs, ~

CALLING ATTENTION TO MA«
TTER OF URGENT PUBLIC IMPOR-
TANCE

SUPPORT PRICER OF VITAL ACRICULTURAL
CoMMoDITIES

SHRI ERASMO DE SEQUEIRA
(MARMAGOA) : I calf the attention of
the Minister of Agriculture and Irriga-
tion to the following matter of urgent
public importance and [ request that he
may make a statement ;
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P, SHINDE): Mr. Speaker,
8ir, a statement has been circulated
by me already, Though the basic
points remain the same, there is some
slight modification in the statement
which I am reading. I would, there-
fore, seek your permission to make
those changes.

Prices of agricultural commodities
have shown a fall over the last one
year or so and prevailing prices are
generally lower than those at the cor-
responding time last year. Government
is fully conscious of the need 1o pre-
vent an undue decline n prices of
agriculfural commodities, As hon.
Members are aware, Government is
already following a policy of giving
price support to major foodgraing and
imporfant commercial crops, In the
case of foodgrains, procurement prices
are fixed which operate as support
prices. Further, for cotton and jute
minimum support prices and for sugar-
cane, mimmum  prices payable by
sugar factories to cane growers are
fixed. These prices are determined on
the advice of the Agricultural Prices
Commission.

Consequent on very  encouraging
kharif prospects and the anticipated
decline 1n prices, the Government of
India particularly alerted the State Go-
vernments in early October, 1975 ask-
Ing them to make adequate arrange-
ments for making support purchases,
wherever and whenever necessary.
Extensive purchases of foodgrains are
accordingly being made by the Food
Corporation of India, the State Govern-
ments and other public agencies to en-
sure that the market prices of food-
grains do not go below the leve] of
procurement prices As a result cf pur-
chase operations, the procurement tar-
get of 46 million tonnes fixed for rice
for 1975-76 season has already been
exceeded, More purchaseg are being
made. There is no restriction on the

1. commoditiss (CA)

movement of coarse graing and, as a
support measure, a quantity of 2.5 lakh
tonnes has been purchased at procure-
ment prices. For wheat a quaniity of
over 4 million tonnes has been procu-
red during 1975-76 marketing seasomn.
Despite the recent fall, the prevailing
priceg of foodgraing of fair average
quality are generally above the pro-
curement prices fixad by the Gov-
ernment, t

In case of sugarcane, the prices ac-
tually paid by sugar factories to cane
growers are always higher than the
mmimum prices.

Since the market prices of kapas are
ruling above the support level, the
question of undertaking prices support
operations by the Cotton Corporation
does not arise. However, the Cotton
Corporation of India is at present mak-
ing purchases of cotton at market
prices on behalf of National Textile
Corporation for meeting part of their
requrements. Besides, purchases of
cotton are bemng undertaken by the
Maharashtra State Cooperative Mar-
keting Federation under their mcnopoly
procurement scheme.

In the case of jute, current prices
are above the statutory minimum pri-
ces However, price support operations
were considered necessary during the
peak marketing period in October-
November 1975 when market prices in
some primary markets hovered around
the minimum prices Up to 27th Feb-
ruary, 1876 the Jute Corporation of In-
dia had purchased a quantity of 5.81
lakh bales of raw jute. Bulk of the
purchases have been made under price
support operatioris.

The price position of the entire ran-
ge of oilseeds and oils is under confi-
nual review of the Government. The
Government of Gujarat have an-
nounced market purchase of ground-
nut-in-shell, through the co-operative
agencies at Rs 150 per quintal. Gov-
ernment of India jg also considering
further steps for checking the fall in
prices of groundnut and other ofl-
seeds and, as g result, the oil prices
have picked up.
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With a view to checking undue fall
in the prices of potatoes, the National
Agricultural Co-operative Marketing
¥Federation has been entrusted with the
responsibility of purchasing and export-
ing about 30,000 tonnes of exportable
warieties of potatoes from the States
of Punjab, Haryana and U.P, The Food
Corporation of India has also been
asked fo undertake commercial pur-
chases of potatoes.

Hon. Members would recall that
there had been a steep rise in prices of
agricultural commodities during the in-
fAationary period of 1972.74. The recent
fall in prices represents, o an extent,
the process of normalisation of the
price situation. Agricultural production
plays a very vital role in the economic
development of the couniry and Go-
vernment is fully conscious of the need
for stabilising the prices of major agri-
cultural commodities, Whenever ne-
cessary credit policy followed by the
Reseérve Bank is adjusted to meet the
requirementg of the situation. Remu-
nerative prices are being ensured to
the producers to prevent an undue de-
<line in the prices, The Government
of India is keeping a close and conslant
watch on the price situation and prices
of agricultural] commodities. All possi-
ble measures will be taken to protect
the interests of the producers.

MR, SPEAKER: Mr. Sequeira. I
think you should be brief. You should
not take more than three minutes.

SHR] ERASMO DE SEQUEIRA : I
do not think it will be possible because
as I speak you will realise that.

MR. SPEAKER: I know if you pre-
pare yourself, you can make your poin-
1s.

SHRT ERASMO DE SEQUEIRA: I
will make my poinis and I will take
as much time as is necessary.

The first thing I would like to say
is that the fact that this Government’s
atlitude to agricultural prices is doing
too little too late jg borne out by the
fact that even with reference to the
call attention motion, the Govern-

Vital Agrl, commoditieg (CA)

ment has te modify the statement that
is presented to the Members one
hour earlier, by making g different
statement on the floor of the House.

If you read the statement, you will
come to the conclusion that evdrything
is well with the agricultural prices in
the country. But all of us know that
the position is quite different. And if
you go through the Economic Survey
itself, you will find that with reference
to wheat, Government itselt admit
that the purchase price, the procure-
ment price is acting as a support price
in many cases ang yet, inspite of this,
the procurement in the kharif season
has been less than the target fixed by
the Agricultural Prices Commission.

Again, with reference fo rice, Go-
vernment admit that in many parts of
the couniry, procurement has assumed
the character of a support operation.
And yet, the Agricultural Prices Com~
mission's target of 5.3 million tonnes
has beer scaled down to 4.6 million.

It 18 no secret to anybody in this
country to-day that agricultural prices
have been falling and in many cases
they have been falling below the pri-
ces the Government say, should act as
support prices. For example, :n Novemn-
ber, with the arrival of the early Khae
rif, rice fell by Rs. 40 1o Rs. 120, wheat
by Hs. 45 to Rs. 150. In Karnataka
hybrid maize in the end of November
fell by Rs. 80 to between Rs. 70 to Rs.
80 while the cost of production deter-
mined by the Agricultural Department
in Karnataka is Rs, 100. Mr. Shinde
himself on the 23rd of November, in
Bangalore, gave an assurance that the
Government was prepared to buy the
entire quantity that was available,
at the prices fixed by the Agricultu-
ral Prices Commission.

Against this, please look at our per-
formance. Our kharif production this
year is estimated at 70 million tonnes
which is a record. It is also estimated
that rice production has crossed 40.7
million tonnes, also another record. It
was estimated thaf the marketable
surplus will be 27 million tonnes. These

. Are all goverpment fgures, Agalnst
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[Shri Erasmo De Sequeira)

fhat the procurement has been a.piea-
sly 4.6 million tonnés upto February.

I read now a cutting from the Tri-
Bune of Chandigarh. I will 1ead only
balf 3 paragraph. Thig is dated Bom-
bay, February 27.

“Prices of rabi foodgrains and oil
seeds including wheat, dal, gram and
some other coarse grains have registe-
sed & sharp fall of 30-40 per cent
at the wholesale level during the last
few weeks)

The prices are still falling,

The agricultural prices wholesale index
for foodgrains on the 24th of January
was 323. On the 14th of February it
was 316 and on the 21st of February,
which is the latest figure available, 1t
has come below 300—it has gone to
295.3. The rabj crop, as we all know,
ig due. Government’s own estimate is
that rabi this year will be hetween
43 and 44 million tonnes. I had asked
in this Call Attention the need for ur-
gent and wadespread purchases of food-
grains, Against this Government talks
about what it has done and it presents
the view that everyhing is well. As I
have demonstirated to you, this is ab-
solutely incorrect. This is nothing more
than misleading this House and this
country. Therefore, I want to ask the
Government, what it is doing—

1. To inerease immediately the
storage capacity that is avalla-
ble. According to the Chair-
man of the FCI, the present
capacity iz 8 million. He can
increase the capacity to 10
million, tonnes if he squeezes
the stocks and he had given
an assurance that private
storage will be gought, if ne-
cessary, to increase the stor-
age capacity,

2. Whether they will give us an
assurance on the floor of this
House that they will purchase
whatever agricultural comm-

3 10 .44 million tonnes, anc
&wﬂu"ﬁ.w
rance

SHRI ANNASAHEB P. SHINDE: I
have already submitted that Govern-
ment would like to protect the interes.
ts of ihe producers of this country and
that 1s why we announced the procure-
ment prices and mass purchases are
being made by the public sector
agency—F.CI. 'The hon. Member
while putting some of the querie¢s
made a statement which is factually
not correct, He even said, procure-
ment for instance is not going on well.
I can submit for the information of
the hon. House, for the first time we
are having not only prospects of re-
cord production, but we are likely to
have a record procurement in the his-
tory of this country and procurement
is still on. Kharif season goes on up
to October end. We have come very
close to 5 million tonnes and we still
expect T to 10 lakh tonnes out of
Kharif production, This was never the
position in any year in the past during
the last 25 years.

As far as rabi is concerned, we anti-
cipate very good procurement prospec-
ts because the rabi crop is also good
and all machinery is geared to see that
the procurement operation ig carried
on everywhere. Procurement operation
covers paddy which is 40 to 45 per cent
of the total production, Wheat ig slso
25 to 30 per cent of the total produc-
tion. Then with coarse granis—maize,
jawar, bajra and wheat and rice almosg
cover 00 per cent of grains. Even in
case of barley which is very small
part of the total production, Govern.
ment is thinking as to what could be
done to see when ensuing barley arri-
val starts in the market how to support
and help the farmen:. Government of
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steps necessary for this purpose. So
far as grains of fair average quality
is concerned, we propose to purchase
the same and no grain would be re-
jected by Government of Indja and
State Governments. We will see that
in evevy nook and corner of the coun-
try these operations are carried on,
About increasing the storage capa-
city etc we will see how this can be
done because various technicians and
technical experts have invented very
modern and very easy techniques
We will see how schools and colleges
could be utilised temporarily during
wvacation and purcurement will not be
allowed to suffer because of storage
difficulties.

SHRI ERASMO DE SEQUEIRA :
Regarding price stabilisation 1s the
Government prepared fo give an assu-
rance?

SHRI ANNASAHEB P. SHINDE: It
is covered in my reply.

st g w T () www
AET W T ¥ WA aw forerA
waRT fag §—Iaar W@y gu ufx
fired amger A wwiF o7 W ST X F
o T ol grft woife agt @ P
Ay o7 Wegwma 3. . . .

TR TN W e e |

oft FEwX A : AT gET T
qg E—Frgearry o wenT vverd owd
are arsfefer 0% 7 e ol &
AT R S ST W W xlwT P
fpgestr 3 fem? vt o wen 8,

Pricas 150>
A, oot oAy
nuﬁ#aﬁts#mmf«—-
wx wrad wagQ wer €, fawrg ¥ 1%
wg o, fwaaf ¥ a¥ ay ¥, HirawaT
® Wi I 12, g w7 g AefefEe
adwr §, faad oo Tdiese TS
*1 T [ 77x §7 & of g woga
g & v mifvani € v w3& QY
FfRC——wTT FT TirFeaT ITEg wHmT
ST WY 2 form wX OF WY IwAT
o HI——qF B T F Wiy T
FLAFT Y 770 87 Wi & v ALY
frr g wrat oY 7 aEd

o Ma—wrT & a1 feadr e
¢ foam dar oud sy # 3 forad
ST FT T T AT | AT A 9EE
gy (fm—emey wgr 9 O-wred
qdgy & fa¥ 300 0% wwar fear
orgm ¥fer 10 w0w o adr frar
Ta fordr s o) sparr ¥ S s
qa afad

ot a—ar FOWT S
i & O qid §—nfad &
qrHI 9% qg ww sfadr § ag
a9 FAHET A F—F aw & fa¥
oy sty aar & § 7 Feerew g
= THT gaT & Feadt wre ¥ o S
¢ i ¥ fodr fradft aefrdr W &
W &

¥ NS ¥ FaT R TR 3 T—
%€ | ¥ Wi qg S W wdE
T 7ET & AT WY gy WO §—

FfeT we wgd §—snwr-avfafire-gwde-
Le-1-xT )
ot Wy wig (daqe) 1wl -

gty firwt faw o &)



Sugport Prices Vital MARCH 11
Hst AgH, mmozﬂu (CA) ‘

o v Wt oo 8§ e &
fexr 3 wie ¥ guwAr WAt F—uY
FreiRyT wre gfvvar ¥ fead ey
g fr &, from SY4T W@ A ITEY
faa & &< wid) ¥ wrrdr F T W

‘fofy &7

o Wt FT WY AT w7y F—
a7 fefgwe ¥aq 9T N dwre T
%, T w" F I F T & ar
ad qfegt & g, Sas @ ww #
CATET F, IART qTHT @A aArTfie
fafem-ta w gwfae fear @ o 7
0T FF TF OGT TIY FI4 AX AT g
oY ¥ QreArsAr A € JAIT Tff

Ll

SHRI ANNASAHEB P. SHINDE : 1
woulg like to share the concern of the
‘on. Member as far as producers’ in-
terests are concerned. But, one has
to understand and take a balanced
view of the whole thing because there
has been a fall of 24.2 per cent in the
prices of cereals over the last one year.
Between 1972.73 and 1075, there was
R general rise of 89 per cent in the
-prices of cereals and when all the for-
ces of inflation were getting out of con
trol, the whole economy was getting
«distorted.

So, one has to visualise first of all
the gensral back ground in which we
are taking a view in regard to this
matter.

ot FywA TN - F F odfisfern
A gy Iawr e =4 5few (rerd
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You should be brief.

SHRI ANNASAHEB P, SHINDE:
Now, tllsﬁmuuutlonthntthghon.
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Member has askad -ig this, What are
the principles on the basts of which
the agricultural commodity prices are
determined. The hon. Member himself
is aware snd the, House is also well
aware of the fact That we have the
Agricultural Prices Commission, a very
well-established institution—one may
or may not agree with the Commis-
sion's recommendations that is a diff-
erent thing-—which goes into the cost
of production data and then takes a
view in the matter. (Interruptions)

Y gew ¥ ¥ ;R A
75 I qi@ww ¥ ary fawary
il

MR. SFEAKER :
him,

SHRI ANNASAHEB P. SHINDE :
Even the cost of production data is
made gvailable to them, There are now
units, as I mentioned earlier, in the
country for collecting the index of the
working class cost of living. Similarly
we have now sct up units all over
the country and, with the help cf the
agricultural universities and other
specialist economic organisations wh>
collect the cost of data of the agricul-
tural commodilies, that data is com.
puterised and made available to the
A. P. C. On the basis of the Jdata
available to them and various broad
considerations of the economy, they
make their recommendations, Those
reports are already available to the
hon. Members. If they want any re-
port, I am quite prepared to make that
report available to them. Those reports
are placed in the Library. Then the
Government takes a decision on the
basis of the recommendation of this
commission, The other query raised-by
him is whether those are made availa-
ble to carry on the procurement opera-
tions He complained of inadequacy of
funds. I can assure him and the House
that as far as procurement operations
are concerned, Government hasg given
this general assurance to this country
in regard to the procurement prices
for these agricultural commodities

You should hear
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when the prices are announced; we are
committed to this policy That we will
be purchasing the foodgrains commodi.
ties in regard to which the procure-
ment prices are announced. No lack
of funds or inadequacy of funds would
be allowed to come in the way: we
are fully conscious of this matter ;
funds will not come in the wavy.

In regard to the other matter which
the hon. Member raised namely that
adequate fund for cofton i not availa-
ble, 1 would say that there the diffe-
rence was that it would be purchased
at a higher price and not at the pro.
curement price. The Reserve Bank did
not agree with this proposition to make
crechits available for that. As far as
purchase operations at procurement
level and minimum support level are
concerned, funds will not come in the
way. I can give this general assurance
to the couniry.

SHRI M. C. DAGA :
assurance will not do.

fear &3 wdsgaa faar sranr st
fhaar are qargar & ?

MR. SPEAKER : Necessary funds
will be available. He said it already.

SHRI ANNASAHEB P, SHINDE :
We are really a great country and we
bave adequate resources to meet any
contingency. So, the hon. Members
need not have any apprehension mn
their minds as far as the procurement
operationg are concerned.

SHRI H. M. PATEL (Dhandhuka):
Mr, Speaker, Sir, I woulg first of all
like to question the statement made
by the hon, Minister that the Agricul-
tural Prices Commussion takes into ac-
count the cost of production of the
farmers, I do not think that that is
correct. He says that there are avail-
able figures of cost of production and
they go according to them. I would
like to know where these reports on
costs of production are and whether,
fact, he can say that the procure-
ment price had any relation what so
ever to the cost of production or they
86 by other considerations. ¥ would

This general

F
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like you to please explain to us in full
details the precise basis on which the-
A. P, C. fixes the prices. Have they
ever set this out in their reports?

However, 1 am not going further
into that. It ig clear that that is not so
Then I find that Rs. 105/- is the pro-
curement price of wheat for 1975-76.
That is the declared price. In the-
statement that was read out from the
market report for February, it seems
that there had been a fall Rs. 100 in.
the price of wheat and, yet, it was
well above the procurement price.

What kind of procurement Pprice is
this which even after a fall of over 100
within a matter of few week is still
above the procurement price, and yel
you say in many places the procure-
ment price has become support price.
Something is not proper, In fact, prices
have fallen right down to even
below procurement prices. I would
like then to know what iz your pro-
curement machinery? Doesg the Food
Corporation buy from the farmers?
How many procurement places are
there? Do they buy from district or
{aluka headquarters? How far do
they expect the farmers to take their
produce to be able to sell the same?
In fact, in most cases the FCI must be
buying from the traders. They do not
buy from the farmers and the farmers
in many parts of the country are Com-
pelled to sell iheir produce to traders
below the procurement price fixed by
the Government, Thig is a well-known
thing, and it is not fair to farmers,

I would like the hon. Minster to
give information io this House of this
simple nature as to what purchases
have been made by the Food Corpo-
ration of India week afier week dur-
ing the Rabi harvesting season, what
prices have been paid and what are
the prevaiing prices in different mar-
ket centres. This will be interesting
information for this House to have
regularly during this season, though
as I said before even that will not be
a sufficient assurance that the farmers-
are not compelled to sell their produce
below the procurement price. Thig is
an investigation which you might like
to make.

» -
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Sir, the Minister said that the tar-
.get fixed for the procurement of kharif
.crop and of rab crop by the Agricul.
{ural Prices Commission was.reduced
by ths Government. Now, they have
decided to purchase more then what
they bad fixed but still they have not
resched the target fixed by the Agri-
cultural Prices Commission. So. wull
tbhe Mimister say that they will go on
purchamng {rrespective of the target
whatever quantities that are offered
and at far more places than those from
-which the FCI is at present making
purchases so that the prices do not go
below the procuremeni priceg anv-
where in the country? This is the
major assurance one would lLke to
+have.

During this period they have conti-
nued with thewr policy of imporitng
foodgrains. Has it any effect on
' prices, making them go down yet fur-
ther? Where was the necessity of
continuing the imports during this
period when the possibility of procur-
ing far larger quantities than the tar-
get filxed were available? Why did
¥ou not purchase far more quantities
within the country and thereby ena-
bled the farmers in this country to
abtain somewhat more remunerative
prices, bearing in mind the high pri-
ces which the farmers had to pay for
fertiisers and other inputs which
they buy?

SHRI ANNASAHEB P. SHINDE:
Ag far as one of the important pomnts
raised by the hon member is con-
cerned, as to whether Government
would giwve a broad assurance that in
any part of the country procurement
would be made by Government at the
- different centres at procurement pri-
ces, I can gay very positively that we
will take care that in co-operation with
State Governments that all grain of
faitly average quahty offereqd by pro-
+duters would be procured at procure-
-mént prices and no grain will now be
rejected anywhere 1t it is of fhirdly
average quallty. But occasions do
zarive, for instance, last year some

Ars. . ormmiddisies (CA)

wheat was not seld esclipr by farmers
started arriving im the market when
there were good prespects came in the
market, soma reports appearsd that it
was weeviled wheat. Naturally weevi.
led wheat will not be acceptabls to
consumers anywherex These are exe
ceptional cases By and large, Gov-
ernment would take care to see that
the interests of producers is protected
and we wiB proture at market cen-
tres, because these operations are
carried on in important mendies of
fire country so that farmers are not
required to go to district or regional
headquarters. These operations are
carried on in natural mandis, and

threse would be carried on all over the
country.

SHRI H M PATEL: How many
procurement mandles are there in fhe
country?

SHRI ANNASAHEB P. SHINDE:
I have already mentioned in my mam
statement that we heave alerted State
Governments that if 1n any centre, in
any market, prices go below the pro-
curement price level, either they
should themselves step in or ask the
Food Corporation of India to do so. We
have fully geared the FCI machinery
fo undertake these operations, both
the adminstrative machuery, staff
and other nesessary prerequisites

The hon. member raised the gues.
tion on what principles the prices are
fixed. He is a8 very enlightened mem-
ber with a lot of experience 1n admi-
nistration also. He should go through
the reports of the APC which I would
commend for hig reading. Naturally
the cost of production data are one of
the important criterila taken into con-
slderstion in determining prices.
Naturally, we bave to take economie

Then he ssked. Supposs prices fall
by Ba, 100 or Re. 106 and Governmant
de not think it fit to intervens; what
will happen? These are exceptionsd
canes. of deflcit Siates where prices Bad:
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-sbet up to Ru, 250 and Ra 260 a quin-
tal, Now these are distorfions in the
etonomy, and naturalfly as a resull of
a bumper crop now expected, the pri-
ool will comm down to Rs, 120, Rs. 150,
which are above the procurement:
prices of wheat in surplus areas. I do
not think that should really cause
undue concern to hon. members.
“One can have differences as to what
should be the reasonable level of pri-
ces, honest differences. That is a dif-
ferent thing.

SHRI H. M. PATEL: I linked it up
with prices of inputg which still con-
tlnue to be very high. I did not
necessarily suggest that these distorted
price rises should influence your deci-
gsions. But certainly the price rise of
inputs hag not still come down any-
where near the fall in prices of food-
-gralng.

MR. SPEAKER: You need not
explain it. He has followed it. Let
us not make it a debate.

SHRI ERASMO DE SEQUEIRA:
No. there should be a dialogue.

SHR1 ANNASAHEB P. SHINDE:
Then the other point was whether
import of foodgrains wag having any
adverse influence on prices in the local
market, depressing prices. Broadly, I
Can say that these imporis should not
directly bave an impact on prices be-
cause thege are not thrown inte the
market. We are putting them in buf-
fer. Honourable members will ap-
Preciate that the world food situation is
8o bad that a country like India cannot
afford to take any risk and get info
the clutches of some foreign Powers.
"Therefore, we are taking abundant
Precautions and whatever importg are
made should not really directly affect
market trends. In fact, a large
of the procurement as well as
are getting into the buffer
Also most of these imports are
occount of previous commitments

MR. SPEAKER: Shri Deb.
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SHRI ANNASAHEB P. SHINDE:
By and large, I assure the House,
though I share their concern, that
they should not really feel that Gow-
ernment are not taking sdequate mea-
sures

SHRI ERASMO DE SEQUEIRA:
One important point has been left out.
We asked him to report to the Houses
prices till date. What has he to say
about that”

MR. SPEAKER: Leave something
for Shri Deb also to ask.

SHRI ANNASAHEB P, SHINDE: It
any hon. Member wants any informa-
tion, and if he tells me, I am prepared
to pass on that information.

SHRI ERASMO DE SEQUEIRA:
Let 1t be given to the House, not to
any one personally.

SHRI ANNASAHEB P. SHINDE:
Unless the Speaker so directs, how is
it to be done?

SHRI DASARATHA DEB (Tripura
East): The hon. Minister says that the
procurement price is the minimum
support price for the agricultural com-
modities. In this respect, I cannot
agree with the hon, Minister In the
eastern region, in Assam, Bihar, Eas-
tern U.P. etc. inspite of the fact that
procurement price for paddy was fix-
ed at Rs, 75 per quintal, paddy was
being sold at Rs. 50—860 per quintal
which is much below the procure-
ment price. This sort of thing could
not suppori the small agriculturists.
Have the government investigated or
will they investigate whether the fix-
ed procurement price is being paid to
the agriculturists in all the states?

The hon. Minister says that the
cost of production 1s also one of the
factors to be considered when fAxing
the minimum price for any agricul-
tural product. I say that it should be
not only the cost of production of the
agriculfural commodity but also the
general price of other things which the
agriculturist has to buy for his day-to-
day requirements. If the price level
of agricultural products falls to &



level in comparison to
ce of other things which
has to buy, how is the government
' going to ensure that the agriculturist
does ruin? Take for
cotton. In 1974-
95 the price of cotton was Rs. 200 per
quintal; it has come down to Rs, 100

How are you going to benefit the agri-
culturist by Axing a minimum price
for cotton without reducing the price of
cloth? Now, musterd seed was gelling
ai Rs. 250 per quintal in 1973-74.

MR, SPEAKER: Let us not go into
too many details: one example is
enough.

SHR] DASARATHA DEB: 1 am
saying that its price has now come
down to Rs. 125/. per quintal. Two
years before ceconuts were selling at
Rs. 1300 per thousand: now they sell at
500 per thousand. Potatoes are
now gelling at Rs. 25—30 per maund
compared to Rs. 60 sometime ago. My
question is this. What steps do the
governmen{ propose 1o protect all the
agriculturists who are producing these
things?

Further, jute is an important crops
in West Bengal, Tripura, Assam and
Bihar, they account for almost half the
total jute production in India. -Jute is
being sold at Rs. 35—50 per maund
this year whereas the peasants are
demanding Rs. 100 per quintal as the
minimum price.

Here the report says that the Jute
Corporation of India are operating in
the market. I know how they are
operating.

MR, SPEAKER: You have already
taken 10 minutes, I gave you three or
four minutes. Mr. Sequeira co-operat-
ed with me. Now you are taking more
tlﬂc:z.& You straightway ask the ques-

SHRI DASARATHA DEB: The
Minister should consider procuring jute

the

the village level to procure jute. If
that is not done, by mere fixing up the:
price for this commodity, the small and
marginal holders are not going to get
that price. 1 want to know the steps

anything to my original statement ex-
cept one point that we are interested in
ensuring the Minimum price to the
jute producers at the primary level at
Mandis and that would be our effort.
The hon. Member made &a general
statement that the prices of paddy, in
the Eastern States. are falling below
the procurement price. In fact, he
mentioned about U.P., Bibar and West
Bengal. Last year, the price of rice
in Bihar was ranging from Rs. 200 io
Rs. 220 per gquintal. This price can be
converted into paddy price. Thig year
its price is Rs, 140 io Rs. 162.0. Thenr
in West Bengal it was Rs. 175 to Rs.
188.0 last year. Now it is Rs. 157 o
Rs. 160.0

MR. SPEAKER: You can 1ell about
Tripura ang Assam.

SHRI ANNASAHEB P. SHINDE:
The same statement broadly applies
there also. Ag far as our information
goes, the market prices have not been
below the procurement price and we
have requested the State Governments
to step in immediately if the prices go
below the procurement price. That i
our approach in future also. Them
the hon. Member referred to the
question of parity belween the manu-
factured goods and agricultural com-
modities. I can say, by and large, that
if 1961-62 is taken as base of 100, the
present ffidex of industrial goods of
course I have got the figures for April-
December 1975—is 247.6. If there _is
any change in the last threé months,
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1t will be marginasl, that is, one or two
points As far as agrreultural commo-
dities are concerned, it is 2883 This s
the latest figure, that 1s, last month
In respect of individual commeodities, I
cannot say whether in terms of trade,
it 12 ;n favour of agriculture or in fa-
vour of manufactured gcods The ge-
neral mdex position 1s that it 1s still
margmally in favour of producers
So far as the procuremen{ policy 18
concerned—1t 18 an All India policy—
we have to apply it to the country as
a whole including Tripura 4nd Assam

1244 hrs.

PONDICHERRY BUDGET, 1976-77—
GENERAL DISCUSSION AND
DEMANDS* FOR GRANTS 1976-77

MR SPEARKER We now take up
discussion on the budget and also the
Demands for Grants of the State of
Pondicherry

DEMAND NO 1—LEGISLATIVE ASSEMSBLY
MR SPEAKER Motion moved

“That a sum not exceeding Rs
3,32, 000 on Revcnue Account be
Etanted to the Piesident out of the
Consolidated Fund of the Union Ter-
titory of Pondicherry to defray the
tharges which will come 1n course
of payment during the vear ending
the 31sl day of March, 1977 in res-
pect of ‘Legislative Assembly’

DFManp No 2—ADMINI~TRATOR

MR SPEAKER Motion moved

‘That a sum not exceeding Rs
10,000 on Revenue Account be
granted to the Premident out of the
Consolidated Fund of the Urion Ter
ritory of Pondicherry to defray the
<harges which will come in course
of paymeni during the Year ending
the 31st day of March, 1977 in res.
pect of ‘Admimstrator’

l. Dsse, & D.G

DEManp NO. 3—COUNCIL oF MINIS.
TERS

MR SPEAKER Motion moved

That a surn not exceeding Rs.
1,19,000 on Revenue Account be
granted to the Presideni out of the
Consolidated Fung of the Union Ter-
ritory of Pondicherry to defray the
charges which will come i1n course of
payment during the year ending the
31st day of March, 1977 in respect
of Council of Mimsters' ™

4—ADMINISTRATION OF
JUSTICE

DEMAND NO

MR SPEAKER Motion moved

*That a sum not exceedmg Rs
16,18 000 on Revenue Account be
granteg io the President out of the
Consolidated Fund of the Union
Ternitory of Pondicherry to defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1977 in res-
pect of Adminsiration of Justice'”

DEMAND No 5—ELECIIONS

MR SPEAKER Motion moved

That a sum not exceeding Rs.
197000 on Revenue Account be
granted (o the President out of the
Consolidaied Fund of the Union Ter-
ritory of Pondicherry to defray the
tharges which will come 1n course
of payment during the vear ending
the 31st day of March, 1977 in res.
pect of Eleclions’'”

DrFManp No 6—REVENUE
MR SPEAKER Motion moved

Thal a sum nol exceeding Rs.
6305000 un Revenue Account be
granted {o the President out of the
Consolidated Fund of the Unmion Ter-
ntory of Pondicherry to defray the
chargegs which will come in coursa

*Moved with the recommendation of the President.
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